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bigger scale than now So that the 
prices go down? 

8brl B. S. Murth,.: The hon Mem-
ber is correct in saying that the re-
tail prices charged by outsiders is 
anywhere about 25 per cent more 
than the prices of things got from the 
stores. Therefore, it is for the Min-
istry of International Trade to give as 
much encoua-agement as possible to 
the cooperative stores. 

Shri D. C. Sharma: Will he libera-
liae the conditions of import of those 
articles, so that the prices may go 
down very much? At tIns time the 
prices are prohibitive; we cannot take 
any aJmonds. 

Sbrl B. S. Murthy: This Ministry is 
not in charge of liberalising import 
and export. 

Shri R. S. Pandey: Apart from the 
cooperative stores in Delhi, may I 
know whether there is any coopera-
tive society in India which has been 
given licence for importing dry fruits? 

Sbrl B. S. 1Ilurthy: I do not think 
any cooperative-society is beyond the 
cooperative purview. 
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8hri B. S. Murth,.: have said 
there is no more profit. The profit 
deriVed by the retailers as well !hlI 

the whool.esalers is far less than the 
profits earned by individuals. 

Mr. Speaker: I cannot conduct the 
proceedings when suClh talks Me going 
on  on all sides. Everyone is busy on 
every side; I do not know what the 
matter is. 

Shri Kari Vishnu Kamath: It is 
polling day. 

An Bon. Member: The election lIiI 
outside, not inside. 

Mr. Speaker: The election is out-
side and not inside, as the hon Mem-
ber says. (Interruptions). I shall stop 
the proceedings, if something more 
important has to be done here. Next 
question. 

Crop Insurance Scheme 

+ 
*1%17 J Shri Dhuleshwar Meena: 
l. Shri Ramachandra Ulaka: 

·Wil:j ~ Minister of Food anet 
Agriculture be pleased to refer to thlt 
reply given to Starred Question No 
278 on the 25th February, 1964 and 
state: 

(a) whether the proposal to intro-
duce Crop IIl5UTance Scheme in cer-
tain parts of the country has since 
been considered by Government; and 

(b) if so, the main features of the 
scheme? 

The !IIinister of State in the MiBis-
try of Food and Agriculture (Dr. Ram 
Subhag SiBgh): (a) and (b). The pro-
posal to introduce crop insurance in 
certain parts of the country is still 
under consideration. 

8hri Dhuleshwar Meena: The ques-
tion of crop insurance scheme has 
been hanging fire since _ the last two 
or three years. May I know what 
difficulties are arising for the GoY-
ernment even to consider this scheme? 

Dr. Ka.m Subhag Singh: It is true 
that this has been there for a long 
t:me. The scheme is being examined 
in all its aspects and a final decision 
will be taken shortly. The question of 
obtaining the Cabinet's approval for 
enacting the n~ legislation 
will be taken up after the proposal 
has been finalised. 

Shri Dhuleshwar Meena: In view of 
the \fact that due to financial difficul-
ties all the States except Punjab have 
refused to introduce this scheme, may 
I know whether the Central Govern-
melDl!. [s thlnking of giying some finan-
cial assistance to the States so that 
they can introduce this scheme in the 
States; if so, up to what amount! 
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Dr. Ram SlIbhaC Singh: Now the 
si.tuation has considerably changed 
azid more and more States are show-
ing greater appreciation ot this 
scheme. The Central Government 
would provide technical guidance and 
meet 50 per cent of the cost of admi-
nistration of the crop insurance 
.cbeme for the per'fOd of the Third 
Five Year Plan wherever it is in-
troduced. 

Shri Ramachandra Ulaka: As the 
scheme is a Central subject, may I 
know whether the entire expenditure 
will be met by the Centre or shared 
between the· respective States and 
1fue Centre; it so, in what way? 

Dr. Ram SlIbhaC Sillgh: As I said, 
the Centre will assist only up to 50 
per cent plus the technical guidance. 
It concerns the Centre. Wherever it 
• is Proposed to be introduced, the ex-
perts have advised that it should be 
made compulsory, and as this comes 
under Entry 47 of List No.1. a Cent-
ral legislation is needed and that is 
being examined. 

Shri llimmatsiahji: How do Gov-
ernment propose to ensure that the 
selective application of the scheme 
shall not be politically oriented? 

Dr. Ram Subhag Singh: We have 
written to ,all the State Governments 
not in I the sense of favouring any 
'State or any particular' region. We 
are anxious that it should be intro-
duced in two or three States because 
1Jhey are examinUng .. it carefully. I 
do not think that there is any political 
risk involved or any favouritism can 
be shown anywhere. 

Shri Paramasivan: What are the 
'<:reps to be covered under this scheme? 

Dr. Ram SubhaC Singh: In Punjab 
it is going to be made applicable first 
"to wheat and gram and amongst cash 
croPs to cotton and sugareane. 

Shri J'ashvant Mehta: As the hon. 
'Minister stated that we are going to 
introduce it shor1lly, will he give US 
:an idea as to at what stage the 

scheme is and what is the outline of 
the scheme? 

Dr. Ram SlIbhag Sill&'h: The Punjab 
Government has accepted it. 'l1hat is 
the first stage. They have su·ggested 
that Lt should be introduced in six 
districts and six blocks, that means 
one block in each district in the first 
year, then it should be increased in 
the nc ~ year in three other blocks and 
in the third year in anot.loer three 
blocks. After that they will examine 
how best it is working 8Il.d on that 
basis they might think of extending it 
to other a e~  

Shri 1taDp: Will this be separate 
from the other scheme they have had 
for insurance against natural calami-
ties? May I also know why It is that 
even though the Cabinet has not yet 
examined it, in the President's Ad-
dress it was stated that legiSlation in 
regard to this matter was going to be 
introduced? Are we to understand 
that that particular Bill is also before 
the Cabinet and, if so, may I know 
when it is going to be introduced? We 
were assured that it was likely to be 
introduced in this session. 

Dr. Ram SlIbhag Sinrh: As I said, 
it is under examination We are 
shortly going to submit the proposal. 
A paper will be prepared for the ap-
proval of the Cabinet and after the 
Cabinet's approval, the Bill will be 
introduced. 

Shri Ranp: What about the other 
part of the question regarding' natural 
calamities? 

Dr. Ram SUbhag SiIl&'h: Wherever 
crop insurance will come into opera-
tion, it is a protection against natural 
calamities. But as this is going to be 
a totally new scheme, you can say to 
that extent it might differ from 1ihe 
other insurance. 

Shrima*i Akkamma Devi: May I 
know whether the scheme will cover 
those crops which are damaged by 
late blight diseases for a number of 
years? 

Dr. Ram SlIbhal" Sia&"h: As yet we 
have not received the 'DroDosal from 
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the Government of Madras. But in 
Nilgiris areas that disease is in an 
epidemic ~ and whenever that is 
introduced in the Nilgiri areas, we 
will surely cover those crops. 
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Shrimati Savitrl Nigam: May 
know what sort of technical help will 
be provided to the various States and 
whether any proposal has corne from 
any private insurance company for 
such type of insurance and if the 
answer is in-the affirmative. what help 
the Government has promised to 
1Ihem? 

Dr, Ram Subhag Singh: We have 
not received any offer from any pri-
vate insurance company. This must be 
a Government insurance work. The 
L.I.C. is there in the field and it should 
examine it. It will require elaborate 
study and implementation because 
this is going to be the most difficult 
task. It is not so easy as the general 
insurance and other things. 
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Shri Krishnapal Singh: I would like-
to know if the Government propose 
to start the crOP insurance by insuring 
orchards and fruit crop which is Ii" 
valuable crop. I think they should 
make a start wit'h orchards and fruit 
crop. 

Dr, Ram Subhag Singh: That is a 
suggestion which might be examined. 

Shri P, Vellkatasubbaiah: In view 
of the fact that nearly 20 per cent of-
the total food production Is afiected by 
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pests and also by the vagaries of mon-
soons, could not the Government think 
it desirable to take a bold step of in-
troducing the scheme irrespective of 
the reluctances on the part of the 
State Governments? This is a national 
problem. 

Dr. Ram Subhag Singh: There is no 
question of any resistance from any 
State Government. 

Shri P. VenkatasubbaJah: Reluc-
tance. 

Dr. Ram Subhag Singh: I discussed 
this matter with several State Gov-
ernment representatives and Chief 
Ministers including the ex-Chief Mini-
ster of Andhra PradeSh. He was gulte 
keen about introducing it. Since some 
risk is involved and an elo>borete study 
is needed, therefore, there is some 
delay. But I miglht assure the hon. 
Member that we would not delay it 
for a longer time. 

Shri Balakrishnan: Supposing the 
scheme is introduced in the whole 
of India, what would be the financial 
implications, and how muCh amoWlt 
will each State have to spend, whether 
it would be beneficial to the ryots or 
it would be beneficial to the Insurance 
Corporation or to other such agencies? 

Mr. Speaker: Hon. Members should 
not start with suppositions and then 
seek answers to hypothetical questions 
during the Question Hour. 
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Best. Villare 

+ 
01218 f Shri Ramachandra Ulaka: 

.""\. Shri Dhuleshwar Meena: 

Will the Minister of Community 
Development and Cooperation be 
pleased to state: 

(a) whether there was any nation-
wide competition for adjudging India's 
best village during 1963-64; 

(b) if so, the name and location of 
the best village so adjudged; and 

(cl the special features of the said 
village which led to this result and 
what prize has been given? 

The Deputy Minister in the Ministry 
of Community Development and C0-
operation (Shri B. S. MurthY): (a) 
Yes, Sir. 

(b) The selection will be made when' 
results from all State Governments 
have been received. 

(c l Does not arise. 

Shri Ramachandra Ulaka: May I 
know whether there are any criteria 
for adjudging the best village of India 
at the nation'al level, and what prize 
is proposed to be given to the best 
village during 1963-64? 

Shri B. S. Murthy: The test will be 
the performance of the village in :re-
gard to agriculture in all its aspects, 
animal husbandry, irrigation, c0-

operation, promotion of panchayati ral 
and many other allied things. 

8hri ThirumaIa Rao: Family plan-
ning too? 

Shri B. S. Murthy: If there are peo-
ple interested in that, that will also 
be taken up. 

Mr. Speaker: Order, order. 

Shri B. S. Murthy: Formerly, the 
best village at the national level used 
to get Rs. 5,000 as prize, and at the 
State level Rs. 1,000 and at the district 
level Rs. 250. Due to the emergency, 
the cash prizes have been stopped, and 
a certificate of merit is being given at 
present. 




